
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No.      774/Admin. (Services)/2018        Dated: Allahabad: December    17 , 2018

Subject: Regarding    Proposal for Refresher Training Programme for Additional          District   &  
Sessions Judges (Round1)under 14   th   Finance Commission       Scheme     at   JTRI,   UP,  
Lucknow   .

Madam,

With reference to your Letter No. RT18/JTRI2967 Dated 14 December, 2018 on the above

subject, I have been directed to say that the Hon'ble Court has been pleased to approve the schedule of

Refresher   Training   Programme   for   Additional   District   &   Sessions   Judges   (Round1)   from

07.01.2019 to 11.01.2019 under 14th Finance Commission Scheme at Judicial Training & Research

Institute, U.P., Lucknow. 

I am further to say that the Court has also been pleased to nominate the officers mentioned

in enclosed List 'A' (excluding the name of Sri Anupam Goyal, A.D.J.(FTC), Lalitpur at Sl. No.

37   in   List   'A')  for   aforesaid   Refresher   Training   Programme   (Round1)   from   07.01.2019   to

11.01.2019 at Judicial Training & Research Institute, U.P., Lucknow.

I am, therefore, to request you to take necessary steps accordingly. 

Enclosure: As above                       Yours faithfully, 

       Sd/

                             Joint Registrar (Judicial) (Services)

No.       774(i)/Admin. (Services)/2018 Dated: December   17, 2018
 Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Government of U.P., Lucknow.
2. All the District & Sessions Judges, subordinate to High Court of Judicature at Allahabad with the

request to kindly inform the officers concerned accordingly and direct them to report at  Judicial
Training & Research Institute, U.P., Lucknow.

3. Sri Mukesh Mishra, Legal Advisor, U.P. Jal Nigam, Lucknow, Sri Anoop Kumar Goel, Additional
Director,  Judicial  Training & Research Institute, U.P., Lucknow, Sri Pradeep Kumar Gupta,
Judicial   Member,   Commercial   Tax   Tribunal,   Meerut,   Sri   Vivek   Kumar   Dubey,   Judicial
Member, Commercial Tax Tribunal, Kanpur, Sri Jai Prakash SinghII, Special Secretary &
Additional   L.R.,   Government   of   U.P.,   Lucknow,   Sri   Shiv   KumarI,   Legal   Advisor,
U.P.S.R.T.C., Lucknow, Sri Sanjeev Fauzdar, Presiding Officer, Avas Avam Vikas Parishad,
Agra, Sri Santosh Rai, Additional Director(Research), Judicial Training & Research Institute,
U.P., Lucknow with the request to kindly attend the said training.

4. The Private Secretary to Hon'ble Mr. Justice Vikram Nath with the request to kindly place
the aforesaid information before His Lordship.

5. OSD(Judicial)(Computer), High Court, Allahabad.
            Sd/
(Kuldeep Narayan)

                                             Assistant Registrar (Services)




